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GENIRaL adminiSTRa^iTIVE IHIBUNaL
principal bem:h

NEW DELHI

1) 0, A. NO. 1771/88
2) Q.A, N0> 1952/88

New Delhi this the lith day of February, 1994.

GQR.AM :

IHE HON'BLE m. JUSTICE V. S. J»4^U-IWiATH, GHAlR^/iAN

THE HCN'BLE tJR. S. R. ADIGE, IWEABER (a)

S/Shr i

1) O.A. NO. 1771/88

1. K. Venkata Rao,
31-7-100, Kummara Veedhi,
Allipurara, Visakapatnam.

2. Mrs, Krishna Veni,
8-50-9 , TPT G olony ,
Ghina Waltair,
Visakhapatnam,

3. A. V. K. Rao,
47-7-40 Dwarka Nagar,
Visakhapatnam.

4* R. Sanj eeva Rao,
Kirandul 9-32-4 P ithapuram G olony,
Visakhapatnam#

5. P. Ranga RaO,
Kirandul 33-11-14,
Subedar H ouse,
Allipuram,
Visakhapatnam.

6. N. Venkata Rao, ''
Kirandul 44-7-4
Prasanthi Nagar,
Thatichetla Palem,
Visakhapatnam.

7e G, Suryanarayana,
Kirandul MIG 118 (55-16-18)
Housing Board Colony,
Visakhapatnam.

8. G. Jagannadha Rao,
Kirandul 49-34-18
Akkayyapalem,
Visakhapatnam#

9e S. S, N. Rao,
Kirdul Near Sree Kanya Cinema,
Subbaluxmi Nagar,
Visakhapatnam.
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X0« S§ Vtnkata Rao
S/o. Rama Rao

Klrandul 4^9-4/Ra
Railway New (k)lony|, Visakhspatnam.

11. ISrs* A«S. Subbaluxmi
VS/o. A,V.M. tingam (deceased)
Kantabanjl USshsrenl Pets,
Vizianagaram^

12. B.L. Narayana . ,
S/o, Subbaieh Naidu , Kirandul

Door No. 20-106-3 Chattalavari
Straety Chengalraopeta, VasaKhepatnam,

X3, A. Lakshraanarao
S/o. Bale Krishna , Bobbili
43-12-13/1, Subbaluxmi Nagar,
Visakhapatnam.

s/o. SSjSfayana, Bobbili,
3l-4«62, Ammavari Veedhi Allipuram,
Visakhapatnam.

15. P.J. Rosario,
S/o. A.X. RDsario, Bibbili,
50-24-17, Seethammadara,
Visakhapatoam.

16. D. Janardhana Rao
S/o. Muddhu Krishnamma, Kantabanj,
7-82/2, Valamavari Street,

Bobbili.

17. B. Rayappa,
S/o. Sanyasi, Kirandur,
4^3-41^ Srinagar,
Visakl^ patnam.

18. U. Sanyasayya,
S/o. Appalanarasiah, Kirandur,
4^4>4, Akkeyyapalem-Ki30 Colony,
Visakhapatnam.

19. K. Appereo Heddy,
S/o. Rsmamurty,
tteor $.1-4-^64^
Allipuram, Visakhapatnam*

20. V. Narayana Rao,
3/ » Satyanarayina,
Plot No« 157-S«athanma Dara, North
Extontion Layout, P.T. College,
Visakhapatnam.
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lf/o.| P. ifiukunda B«o vdecsastd)
Door
Dondapari^y, Visakhapattiam.

22# J.S, i'raHasha ^ao,
S/o. Adinarayana
Adarshanagar, Old Dairy Fann
Vlsakhapatnam.

23, 6. Rama Rao, „ ' ,
S/o. Appala Swaray, Kirandul,
43-11-60, !tev; Colony Subbaluxral,
Nagar, Vlsakhapatnam*

24, B» Kbndala Rao,
S^. Vankata Swaniy, Klrandul
17-66 Near Girls High School,
KasSinkota.

25. N.A, Nerasimham
S/o« Ramamurthy, Kirandul,
6-16-1 East Point Colony,
China Waltair, Vlsakhapatnam,

26. A.S. Sastry,
S/o. Rama Chandra Rao,
iCirundul,
50-49-12A TPT Colony,
ekiRa Seathamma Dhara,

Visakhiapatnam.

29. V.V. Naidu,
S/p. Seshagiri Rao,
Door 8-3-6A, Vijayansgar Colony,
Peda Valtair, Visakhapetnam.

26. K.V* Sarma.
S/o. Kanakiah, Door
45-37-16, JlagannadhapuraiB, Vlsakhapatnam^

29. M.L.N. Rao,
S/o. M.K. Sastry.

Door 43-7-22, Railway Colony,
VisakhapatnaiE.

3G.

S/o. Kurma Rao, Door
30-13-10, Medhava Rao Hoad,
Laela Mahal Junction,
Vlsakhapatnam.
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S/o*, J#
B«gln« Parky Itedhura Vada»

, VisakbapttoaB*

32. B»Soiiia^t1car« Bao^
$/o/ B.S^ Itexayjn*,^ ^ ,
Door 31-3&-33, Vlvtkananda Colony,
Visakhapatnam.

33. T.N. Rao,
S/o. Kamaswara Hao,
Door IfeV 4^40-4^ Akkayyapalem,
VisakhapBtnam.

34. G. Suryanarayaaa
S/o. Samanna. Door ^ ^
4-129, Vidyanagar, Pstnam,

Viaakhapatnam.

35. M, Alfrad.
S/o* Latcnaiah,

tfear Polica Line Contonment Post Office
Vizianagaram*

36. V«V« Rama Rao,
S/o* Gopalam* Door No*
48«8-9/2, Dwarakanagar,
Visakhapatnan*

37. K.R. Murty.
S/o. Naxasibha Avadhani, Door Hd.
24«ll*3f Maharanl Pata,

Viziaiiagaram.

38. K. Govinda Rao,
S/o. Appallanarasiahp( Kan tabanji]^
31-7-100, Kummara Vaadhl AHipuram,
Visakhapatnam.

39. G* Satyanarayana^
S/p. RamaiBurthy, Kantabanji,
43-9-144, Rameraj Quarters,
Vitakhapatnam.

40. K.T. Das, K.S*SwaRiy
S/o* AplsSfinBxSKXXra, Kantabanji,
21-44, Adarshanagar, Copula Patoac,

Visakhapatnam.

41. A.R. Sastry,
S/o* Appanna Sastry,
4^54-1-E, SivajiNagar, Sali Grama Puraro,
Viisakhapatnam.

42. B. Muni Swamy,
S/o. Venkata Swaray, Kantaibeji,
4^54-1-E, SaiixSivejinaoar,
Sali Grama Puram,
Visakhapatnam.
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43* V«nket«8wara BaOy
S/6« ICuziQa Bdom,Kantai Banji,
31«33»87| I*tala IMahal Junction^
Daba QaVdens,
Visalchapatham*

44 • PaBatJ* Rso^
S/o, Vsrshalu, K^nta Banji,

' 2x-43» Adarshanagar, Gcpalspetnair,
Visakhapatnam.

45. P.V.N. Rao,
. S/o, Venkata Rao, Kenta Banjl,
P»B.K« Railway Quarters,
33/Cj, Xail Area Hallway Qrs«,
VisdK}idpd^ndiB«

46. Y* Narayana Rap,
S/o. G.N. Murty, Kanta Banji,
22-93-1, Buruju Peta,
Vlsakhapatnani.

47. G.V.R. Murty, S/c.
G.N. iSurty. Kants Banji,
33-11-14 €/o. P« Ranga Rao,
Subedar House, Allipuram,
Visekhapatnam.

48. M.S. Patrudu,
S/o. Krishna Patrudu, Kanta Banji,

58-1-60, Ms in Road, Morripalem,
Visdkhdpatnam.

49. S. Surya Rao,
S/o. Venkata Ratnam, Kirandul,

2G^2-29, Jagadaniba Junction,
Visakhapatnam.

50. B. Ananda Rao,
S/p. Srinivasa Rao, Kirandul.
58-25-25/1, ButchIrajupalem Post Office,
Visakhapatnam.

51. A«S. Marayana
S/o. Mutyalu, Rayagada,

10-36-3A Raronagar,
Visakhapatnam.

52. S.$«S« Swamy,
S/o. Veerabhadra Swamy, Kante Eanji,
23-15-10, iOirupam f4arket,
Visakhapatnam. ....Applicants

By Sr. Advocate Shri S. C. Gupta with Shri M. K. Gupta

Versus
« • • c ont ci • • •
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1. The Union of India through
Secretary, Railway Boards
Rail Bhawan, New Delhi.

2. The General Manager ,
South Eastern Railway
Headquarters,
Calcutta - 700043,

By Advocate Shri 0. P. Kshatriya,

2) 0«A. NO. 1952/88

J. P. Tiwari,
A-630, Sector-i9,
NOID A - 201301,
Distt» Ghaziabad (UP) /^plicant

By Sr. Advocate Shri S. G. Gupta with Shri M. K. Gupta

Versus

1. Union of India througlj „
Secretary, Railway Board,
Rail Bhawan,
New Delhi,

2. The Divisional Railway Manager,
Kota, IBM's Office,
Kota - 324002.

By Advocate Shri 0. N. Moolri.

oirder contd on next page...
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OA-i771/83 rp]j
OA-1952/88

ORDER (GRyjq.)

Hon'ble Mr* Justice V. S. Malimath —

These two cases are fully covered by the decision

of the Full Bench in 0. A. Nos. 395 to 403/91 and

connected cases decided on 16,12.1993 between

C. R. Rangadhamaiah vs. Union of India & Ors. The

respondents do not dispute that these two cases are

also covered fully by the said decision. Hence, these

applications have to be allowed and directions similar

^ to the ones issued by the Full Bench have to be issued
in these cases as well.

2. For the r eas ons stated above, these applications

are allov;ed with the f ollowir^. directions

(1) The respondents shall recompute tiie pension

and other retiral benefits of the applicants

or their L.R.s in accordance with Rule 2544

as was in force before it was amended by

^ ' notification dated 5.12.1988.

(2) The arrears due tc the applicants^L.R.s on the

basis of the recanputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within

a period of three months from the date of

receipt of the cqjy of this order.

(4) If the amounts due to the applicants/L.R.s

are not paid within "Uie prescribed time,

the amounts- due shall be paid with interest

at 12^ per annum from the date of this order

till the date of payment.
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(5)' The applicants shall be entitled to cost at

the rate of Rs.500/- in respect of each

applicat ion.

(6) The payment of pension and retirement benefits

as per the aforesaid direction shall stand

regulated/adjusted in accordance with the

orders/directions as may be issued by the

Supreme Court in SLp No. 10373/90 against the

decision of the Ernakulam Bench of the Tribunal

in Application No. K-269/88.

( R, Mige ) ( V. S. Malimath )
Memb€ir (a) Chairman


